HIGH COURT LEGAL SERVICES COMMITTEE
HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal, the 19™ July, 2024

No.HCM/LSC-4-2016/Estt./ Pursuant to the Regulation No.8 (9) of the
National Legal Services Authority (Free and Competent Legal Services) Regulations, 2010, the
High Court Legal Services Committee (HCLSC) hereby invites application to appoint a Retainer
Lawyer from amongst the Panel Lawyers of the High Court Legal Services Committee.

Retainer Lawyer shall be selected for a period fixed by the Hon'ble Chairman and the
Honorarium payable to Retainer Lawyer of Front Office of the HCLSC will be Rs.25,000/-
(Rupees twenty five thousand) only per month.

Interested Panel Lawyers, HCLSC may submit their application addressed to the
undersigned at the Front Office of the High Court Legal Services Committee, High Court of
Manipur on or before 29*" July, 2024. ‘

Sd/-
(Naorem Rajnikanta Singh)
Secretary
High Court Legal Services Committee
High Court of Manipur

Endt. No. HCM/LSC-4-2016/Estt./ /4/ ?o;f» 3 ? Imphal, the 19" July, 2024
Copy to:-
1. The Principle Secretary to Hon'ble The Chief Justice, High Court of Manipur.

The P.S. to Hon'ble Mr. Justice A. Bimol Singh, Judge, High Court of Manipur.
. The P.S. to Hon'ble Mr. Justice A. Guneshwar Sharma, Judge, High Court of Manipur.
The P.S. to Hon’ble Mrs. Justice Golmei Gaiphulshillu Kabui, Judge, High Court of Manipur.
The Advocate General, Govt. of Manipur.
The P.S. to Registrar General, High Court of Manipur.
The Registrar (Judl.), High Court of Manipur / Member Secretary, MASLSA.
The Govt. Advocate, Govt. of Manipur.
The Deputy Solicitor General of India, High Court of Manipur.

10. The President, High Court Bar Association of Manipur.

11,The President, All Manipur Bar Association of Manipur.
\1/{ The System Analyst, High Court of Manipur

- for uploading the same to the official website of the High Court of Manipur.

13. All Panel Lawyers, High Court Legal Services Committee.

14. Notice Board.

15. The Guard File.
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" -
Secretary
High Court Legal Services Committee
High Court of Manipur




